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Short Notice Luestion

~

1, “hert Netice Cusstion No.3 by Shri Mewa Rom Lrya and the
suprrlcmentaries thereon vere asked and replies thereto
given. :

%4 Chief Minister made a statoment regarding Property Tax.

Special Mention

" et e

3. fmt. Krishna Tirath made a special mention unfer Rule
259 regarding scarcitv of water in bher Cons tituency.

Znnouncement

Tl Deputy Speaker made an announcemen® ragarding detention
of Dr, AK, "alia bv the police.

Further Discussion on Motion of Thanks

5% “he House resumcd further discussion on Motion of Thanks
moved by Shri Mewa Ram Arva on 21,12,19293,

g

'That an Address be vresented +to the Lt, Governor in “he
folloving terms:-

"That the Member of Vidhan 7 tha assemhled in “his session
ara deeply ~ratcful +to +the L+, Governor for the ACress
vhich he has hern vleasa? +to deliver +o Legislarive
Assembly on the 2%th December, 19023t 2

Follovins Members made their speeches on Motion of Thanks:-
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E. Shri Ram Vir “ingh Bidhuri
FAMS M Mol daim ARaT ahiy
g% Zhri vas Dev Kaptan
9* Shri Parkash Rona
™ 1r* Shri Mukesh Zharma
e B slarel viekesl - LS L Serelal
12*% chri Gauri Shankar Bhardwaj
13*% shri Jaji Kishan
14% Shri Pateh Sinch
Shoaik Ickal
ram Niwas Goz1l
Brahm P2l
Jeck sham-selamki:

(The tousiefadiourned at 300 RO I teumaels again on-Ehursday,
Beeentse 2 9B fat D B0 ERIINVE)

B G e P PDRUSS

* made their sveeches from 4.,%* P.M, till 6,00 D .M,



